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STATEMENT RE: PRIME MINIS-
TER'S VISIT TO NEPAL

Mr. Speaker: Shri
read the statement.

Chagla may

Shri Surendranath Dwivedy (Ken-
drapara): The Prime Minister is
present.  Why should the External
Affairs Minister make the statement?
Why not the Prime Minister? So long
the practice has been when the Prime
Minister visits a country, he or she

makes the statement here. What is
this new procedure?
Y my femad (7A7) : 9wt @
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The Minister of External Affairs
(Shri M. C. Chagla): I do not see
how the House is in any way preju-
diced. I am going to set out what
happened when the Prime Minister
visited Nepal. Whether the Prime
Minister reads it or I read it, what
difference does it make to the House?

Mr. Speaker: There might be some
questions which might have to be par-
ticularly addressed to the Prime
Minister.

Leader of the House (Shri Satya
Narayan Sinha) She is here to ans-
wer any questions.

Shri Ranga (Chittor): If it is the
Prime Minister’s statement, let her
read it, If on the other hand my hon.
friend wants to read it on her behalf,
let him say he is reading it on her
behalf. (Interruptions). The leader
of a group, Mr. Dwivedy, has thought
it fit to raise this point. I think due
consideration should be given to it.
Why is it that this departure is being
made? Is it because of some vocal
difficulty on her part or is it because
she would like him to do this part of
her job and afterwards reserve herself
to answering the questions seeking
elucidation? Some explanation is need-
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ed. Otherwise there is no reason why
this departure should be made. The
impressions of the Prime Minister on
her tour should be read out by the
Prime Minister herself.

Shri M. C. Chagla: The Prime Min~
iter's visit to Nepal, which was a very
important one, undoubtedly affects the
External Affairs Ministry and I think
it is quite appropriate for the External
Affairs Minister to tell the House
about the results and achievements of
the visit. To the extent that this
staienmient refers to anything personal
to the Prime Minister, she is present
to answer questions. I do not under-
stand how the House can object to
the External Affairs Minister making
this statement on a matter which
affects the External Affairs Ministry.
The visit was an official visit; not a
private visit,

Shri Surendranath Dwivedy: Are
we to understand that only matters
connected with the External Affairs
Ministry were discusseq when the
Prime Minister visited Nepal or some
other Ministers are also going to make
statements about matters relating to
their ministries which were discussed
during the visit?

Mr. Speaker: Let us hear the state-
ment first.

Shri M, C. Chigla: The House can
adjudge after I read out the state-
ment. Sir, (Interruptions).

ot vy fmd oo AR ¥ w@
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Shri M. C. Chagla: In response to
an invitation from His Majesty the
King of Nepal, the Prime Minister
visited Kathmandu from 4th to 7th
October, 1966. The Prime Minister
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[Shri M. C. Chagla]

was happy to have had this opportu-
nity to exchange views with His
Majesty the King, the Chairman of
the Council of Ministers and other
leading personalities of Nepal,

2. The Prime Minister was deeply
touched by the friendly and warm
welcome extended to her during her
stay in Nepal which was a manifesta-
tion of the friendly feelings of the
people of Nepa]l towards India and
the Indian people.

3. India and Nepal share g long
border which is free and open for un-
restricted movement by people on
both sides. Our peoples share 5 com-
mon heritage and are closely bound
together by history anq geograpahy
and by a common culture ang tradi-
tion. With such close associations in
the past, it is only natural that we
should work closely t{ogether to
promote our many common interests.

4 The Prime Minister wag greatly
impressed by the visible gand varied
signs of progress she saw or that
were reported to her in Nepa] since
her last visit to Kathamandu 13 years
ago. We are happy that India has
been of some gassistance in furthering
this progress. His Majesty the King
alsop expressed to the Prime Minister
his satisfaction at the speedy progress
achieved in the implementation of
Indian aideq projects in recent years.
She had the honour to inaugurate one-
such project in which we have colla-

borated—the Sundari Jal Water Sup-

ply Scheme, which serves the city of
Kathmandu. All the assistance we
have rendered to Nepal has been
conccived and made available in a
spirit of friendly co-operation bet-
ween neighbours. It is in accordance
with this gpirit that we have renam-
ed what was hitherto known as the
Indian Aig Mission, as the Indian Co-
opcration Mission. Despite our own
economic difficulties, we have decid-
eq to double the quantum of assis-
tance to Nepal to about Rs, 40 crores
during our fourtkr Plan period which
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happens almost to coincide with
Nepal's current five year Plan
Large numbers of students and

trainees from Nepal are studying in
our universities and technical insti-
tutions. We welcome these and other
contacts and would like to see them
enlarged and strengthencqd in both
directions.

5. The House will, I am sure, be
glad to know that agreement has
been reacheq on the Western Xosi
Canal and the East-West Highway.
Steps are being taken to sign the
concerned agreements and it is ex-
pected that work will begin in the
present cold weather.

6, The Prime Minister greatly wel-
comed the opportunity she had for a
frank and cordial exchange of views
with King Mahendra and Chairman
Thapa. Our delegation also had talks
with other Ministers and officials of
the Government of Nepal. All these
discussions have been extremely fruit-
ful anq have resulted in closer and
mutual understanding between our
two countries. Our discussions, once
again, revealed g continuing simila-
rity of approach on international
issues baseq on the principles of non~
alignment, and peaceful co-existence
Both sides re-affirmed their vital in-
terest in the territorial integrity,
prosperity and general well-being of
the other. We agreed in particular
that international issues should be
settled by peaceful means.

7, There was a preliminary discus-
sion on certain issues pertaining to
trade. It was agreed that these
matters shoulq be more fully consi-
dered by the officials concerned. An
Indian Trade Delegation is gccording-
ly visiting Kathmandu shortly, and I
have no doubt that all the issues will
be fully considered by them and re-
solved satisfactorily.

8. The Prime Minister was accor-
ded g very warm civic reception by
the citizens of Kathmandu ang had
an opportunity of addressing the
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Nepal Bharat Maitri Sangh and the
women’s organisation of Nepal and
meeting their members. Her visit to
Bhaktapur, near Kathmandu, also en-
abled her to see something of the
splended cultural heritage of Nepal
which has intermingled so closely
with our own.

9. The Prime Minister extended an
invitation to Their Majesties the
King and Queen of Nepal to visit
India which they have accepted.

Mr. Speaker, Sir, with your permis-
sion I beg to lay on the Table of the
House g copy of the Joint Commu-
nique issued at the conclusion of the

Prime Minister’s visit to  Nepal.
[Placed in Library. See No. LT-
7364/66].

Shri Hem Barua (Gauhati): Nepal
is a friendly country anqg we want
their friendship to grow, I must
congratulate the Prime Minister for
finding time to visit this country in
order to strengthen the age-old friend-
ship. But, may 1 seek a clarification
from her? May I know whether she
had any discussion with the Nepalese
State leaders agbout the military build
up by the Chinese on the Bhutanese
frontier, as also the general threat
that Ching poses against India today?
It so, are we to understand, or how
far ig it correct, that the Nepalese
leaders tolq our Prime Minister that
they do not think that China might
attack India again?

The Prime Minister and Minister
of Atomic Energy (Shrimati Indira
Gandhi): This question was discussed
and we ecxpressed our deep concern
at the conclusion between China and
Pakistan and the news of military
build up. As far as I remember, the
Nepalese did make no such statement,
as the hon. Member is attributing to
them.

Shri Hem Barua: I did not hear the
latter part of the answer.

Mr. Speaker: The Prime Minister
says that as far as she remembers,
the Nepalese Government did not
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a7
issue such a statement as has been
mentioned by the hon, Member.

Shri Hem Barua: They did not
issue such a statement. But my in-
formation is that the Napalese State
leaders told our Prime Minister that
they do not think that Ching might
attack Indig again,

Mr. Speaker:
what mistaken.

Then I was some-

Shrimati Indira Gandbi: One of
them did say something to the effect
that they do not think it will take
place in the near future.

Shri U, M. Trivedi (Mandsaur):
When the Prime Minister visited
Nepal and immediately thereafter
there was newg that the relations
between Nepal and China were grow=
ing cordial. Did it crop up during
the talks with the Nepalese leaders
by the Prime Minister that their re-
lations with China were a3 cordial
as the relations between India and .
Nepal?

Shrimatl Indira Gandhi: Sir, it is
very difficult to compare relations
between countries. China is g neigh-
bour of Nepa] anq naturally they
would like to remain friends with
China glso, But I do not think it in
any way interferes with the very close
friendship and close cultural ties
which we have with them.

&t Ay fawad : smeer wERA, W
Jarer gt F1 N wrwen &, ag gAAT
weeaqn § fF qF @3 & 5 gaft gam
w4 Y A7 qarg 9z 3§ 9@,
I F AT K AR AT AT T ]
qT g1 3z § £ #m 9a.T J8 )
o7 a3 A sl g 5oy A fam
T 14 F qgiw & frsza-Anra 2y
Sirgd ATl OF q3F 3AT &, AR QN
Firg o1 & 3, faq wvdT Ao e
§ 1 5@ TsifTe AT T O A

a3F adl ff , g9 AT AT JH AV
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sl gfea ot : 25 wEw
tframgam ol g1 | frr o
N grw WA QO I Ay
| oq AT gee qa § v 9w
wiF AT aRdd,. ..

ot /g fewrd @ G f5 & wE
w1 A A Ay A ¢

Shri Vasudevan Nair (Ambala
puzha): As Nepal has very friendly
relations with the Chinese Govern-
ment, may I know whether the Prime
Minister tried to find out from the
Nepali leaders what is the mooq of
the Chinese Jeadership now as far as
peaceful settlement of the dispute
between India anq China are con-
cerned?

Shri U. M. Trivedi: Ag if there are
disputes.
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Shrimati Indira Gandhi: What is
the first part of the question?

Mr, Speaker: What is the mood of
the Chinese. Government at this
moment according to the estimate of
the Nepalese leaders?

Shrimati Indira Gandhi: The mood
of the Chinese was not mentioned im
the talks.

Shri Vasaudevan Nair: In the con-
text of our dispute....

Shrimati Indira Gandhi: We did
not discuss the change in the mood of
the Chinese.
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12-38 hrs,

STATEMENT RE. EFFECTS OF
DEVALUATION ON INDUSTRY

Tby Minister of Finance (Shri
Sachindra  Chaudhuri): Sir, as
Honourable Members are aware, one
of the consequences of develuation of
the rupee is that where an industry
bad imported capital plant and machi-
nery from abroad before the 6th June,
1966 on deferred payment terms, and
the whole or part of the cost of such
assets is payable on or after that date,
it will have to find an additional
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Devaluation on
Industry (St.)

amount in rupees to acquire the neces-
sary foreign exchange to discharge its
liability. The same is the position
where the purchase of the plant and
machinery was financed by a foreign
loan which remained outstanding
wholly or partly on the 6th June, 1966.
The existing provisions of the Income-
tax Act do not permit industry to
write-up the capital cost of such
assests by the amount of the additional
rupee liability for the purpose of
claiming depreciation and othcr capi-
tal allowances under the Act. Industry
is also not entitled, under the exist-
ing law, to deduct the additional rupee
liability in the computation of its
taxable income. Government have
had under consideration measures for
providing relief to industry from the
hardship arising out of this situation.
The logical and equitable course to
relieve this hardship would be to
allow industry to write-up the capital
cost of such assets by the amount of
the additional rupee liability, so as to
enable it to recoup the entire amount
of such liability by way of deprecia-
tion allowance over the useful life of
the asset. Government have, accord-
ingly, decided to sponsor necessary am-
endments to the Income-tax Act for
this purpose at the next suitable op-
portunity.
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It has been represented to Govern-
ment that, besides depreciation allow-
ance, the deduction for devclopment
rebate should also be granted in res-
pect of such assets with reference to
their capital cost as written-up by the
amount of the additional rupee liabi-
lity. Government have given careful
thought to these representations, but
are not convinced of the justification
of allowing development rebate with
reference to the additional rupee
liability. This is in view of the fact
that developm~nt rebate is a deduc-
tion which is allowed, under the pre-
sent law, once and for all, for the
vear in which the asset is installed or
is first put to use, with reference to
the actual cost of the asset to the as-
sessee in that year, and not with re-
ference to the additional cost whick





